
tlNATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCII MUMBAI

Present

c.P No. 1a77 llMAHl l2or7

SHR1 B.S.V. PRAXASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

AT'IENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 09.11.2017

NAME OF THE PARITES: Urban Infrastuctue Trustees Ltd.

Neelkanth Realty Prt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No NAME DESIGNATION SIGNATURE

AR-DEA

CP No.1477 / I&BPINCLT/MB/MAH/2017

Wronglv on Board.

sd/-

B. S. V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATI{Y
Membe.(Technical)

CORAM:

sdl-


